Central Administrative Tribunal, Principal‘Bench

DA-754/99  MA-731/9 with OA 908/99, OA-179/95  MA- 744/99,
ToA- 780/99 MA-745/99 OA-787/99, OA- 801/99. OA-811/99 MA-778/98%
0A-830/99 MA-790/99, CA-862/99 MA-B15/99, DA-B77/99 MA-= 837/09’
OA-B94/99, MA-850/99, 04-898/93 CP 724/99 MA-851/99, 0A=908/84
MA-860/99, OA 953/9% MA-893/99, OA-955/99, DA-=598/99 MA~907/9§ =
OA=1017/99, 0A-1020/99 MA-916/99 OA- 1031/99.”; oA»wssg}{L
MAZ926/99,  OA-1246/99 MA-1101/89, OA‘-‘s 215/ 58 59N ﬂv‘o

£ 0A=1318/99, 0A-1415/99,

New Delhi this the ’5*'day of Septeﬁﬁér,

Hon ble Shri S.R. Adige, Vice Chalfman (A} o g
> Hon ble Shri Kuldip Singh, Member (3 -

Smt. Vijay Kumari w/o Sh., M, K.>Sharma.
r/o WZ-1326,Nangal Raya. Near Janakpﬂri;
: D Block, New Delhi

Mr. Mohit Munjal s/o Sh.S.P. Munjal
r/o 2/144,Ge eta Colony.
Delhi,

Mr. Anil Kumar s/o Ram Pal Sin@hA.";
r/o H-6, Radheypuri, Krishna: Nadakp

r/o 1168, Gulabi Bagh.Delhig“

Ms Sonia Dawar d/o Sh. V.K. Dawar}'?“
r/o No. 4, Malka Ganj, ¥ -
DPelhi.

Ms Kusum Lata d/o Balbir Singﬁ{f
r/o C-41, Karampura, New Delhi(é

Ms Neeraj Malik w/0 Shri R. P‘ Malik; :
r/o WZ 659, Sadh Nagar, e ;
Palam Coloeny, NewDelhi

_' ri . ‘~‘J

Ms Mamta Vashishat d/o Shrl T R..Vashishat.
r/o 24-A, Laxmi Garden,
Nazafgarh, New Delhl‘

Y Shri Raj Singh s/o Shri Gian Chand
r/o 45, Chirag Delhi,
New Delhi - 17,

Shri Rakesh Sharma s/o Shrl"j'L Sharma.
r/o 444 Chirag Delhi, il
New Delhi - 17,.

Ms Mukesh Dahya w/c Sh. Lokender Singh.u
r/o D-5, Qafydwati Nagar, _ )
Delhi. v Applicants

Versus

old Secretariat;,Delhi
Delht.




RS

Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o 4/2724, St. No.5, Biharil Colony, . '
Shahdara. Delhi—sz._“. .

i'Ms. Vandana Gupta’ w/o sh. Dinesh Kumar,
*R/o A/S56B Phase-11. Ashok Vihar,
Delhi 525.— N f

;]4 D/E Chajjupur’ Colony,
ghurpur -Shahdara, -

5

-R7o”D IT A/15A Janak Puri.
i New-Dleni-58.

f~;Sanjay Kumar s/o Gajra3j Singh,
- R/o 255 Pitampura Village,
De1h1 -34.

Ms. Qunlta Sharma d/o Shri B.K.Sharma,
R/o 161/2. Thomson Road Railway Colony,
- New Delhi.

: Ms.¢De§pa Aggarwal w/o Sh. Rajesh Aggarwél,
R/o 1036, Maruti Vihar,
Chakarpur, Gurgaon.

’+=st.4Mamta Saroha w/o Sh. Rajiv Kumar,
.z=-R/0 B-7 Krishi Vihar, .
- New . Delhi-48.

L *f{f1M§..Satya Sharma w/o Shri Deepak Sharma,
.+ "R/o F-16, Ward-I, Mehrauli,
) New Delhi-30, .+..Applicants

Versus .

ARy
‘a;

fﬂ@ihrougﬁﬁtheﬂpirector of Education, Delhi

e

SiEel i e0ld Seoregariat._
1003 _‘xj* Delhi ¥ L
T ﬁ%ﬁgﬁéy i Ciai e Respondents
LS T N

Eoa LB iR /




¥ ! DA 1017799
*{.

Mrs. Meena Arora w/o Shri Ved Parkash,
R/o 198¢ putram Lines, -
Kingsway Camp, Delhi,

T 1. Government of NCT Delhi 7
Y through its Chief Secretary,
S, Sham Nath Marg,
Delhi.

2. Director of Education,
Govt. of NCT Delhi,
'S, Sham Nath Marg.
Delhi-54.

) ‘0A 894 of 1999

YEUX 21351 2%

L. Ms. Shallu Gupta w/o B. B, Tayaly b uel R
T o R/o 460/B Azader. Delh1~33. BRI -

2, Ms. Munni Gupta w/o Sh.‘Rewati Raman,

“ R/o J-80/6 Pandav Nagar, )
Opp. Mother -Diary, -

Delhi-92. Co s

W

3. Anil Kumar s/o Shri MLﬁghi}R
R/o BBZ2-A, Lampur Road, "
Banker, Delhi. e

T st

4. Ms. Seema Garg d/o Shri V.P.-Garg,o

- R/o D-32, R.P. Road, L L
. ' Adarsh Nagar, Extension, . % Tl
Delhi-33, o Jpes

MM RE KN T

1

: s, Ms. Sudesh w/o Sh. C.M.Arya,
R/c G-21/86-87 Sector VII,
Rohini, Delhi-85.

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave, ; .
Pitampura, Delhi. _ L

1. Ms. Gurvinder Jeet Kaur
: R/o 67-B, New Town<h10 Badafpur,
- New Delhi-44,

8. | Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar.
New Delhl.

LERL T SRS
RS

o

,
e
o

. Mahendra Nath Jha s/o Shri h D, “Jha,

R/o B-478 Timarpur Delhi Admn. Flats,
Lo b Delhi-54. L e

fen

i 'W;Y" g g
?;;-‘ i

. 10, Ms, Dinesh Kumari w/o Sh
- . R/o D- 101;Yadanagar. :
‘ - Delhi-42, s iz

Ms. Lathash w/o Sh Séﬁ§§§3;~
R/O Village &P.0. Majrafbs
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13,

!44

16,
17,
18.

]9!

20.

21,
2?.
2.
24,

ZS‘

Nanney Khah,
-64 Abul Fazal Enclave.
Dﬁlhl 25 . .

Yunu* Khan s/o Sh,
R/o ¥
New
Ms. B.S.Rawat,
R/c
Rohini,

Jvyoti Rawat d/o Sh.
-7/2%4 Sector-16,
Delhl 85,
Manish’ Kumar Bansal”szQQ_
R/c C-450 Saraswati ViRary
Delhi-34,

Surender Kumar s/o Sh. Raghunath.
R/c 555 Gulabi Bagh, e
Delhi--7, T s

Delhi- 34.

_ 'g St
Ms, Suman-Nagpal d/o:'$hi awk
R/o 24-110 West PatelﬁNagar

L
1%&@
New Delhi-8. TR '

—-«r,v

Ms. Gitika d/o Shri Pritam

R/o 113=A, B.C. Block, -
Shalimar .Bagh, B
New Delhi: '"‘,,4 -

Ms, Saroj Bhatia s/o Sh. Gokul Chand,

R/o 114-E, St, No.7 ,  ..tnx=
East Moti Bagh,
Sarai Rohilla,

New Delhi-7.

Ms. Meenakshi w/o Shr1 Manoa Watha.,§}f4
R/o 203/1, Pkt. A.3, Sectorgj, Rohini;_
Delhi. -

Ms.

R/0 591/3 Mehraulil.

New Delhi-30. :

Ms. Vimlesh w/o Sh.-BiCiShaftii;. -

R/o 86/3, Sector-I,: Pushp v1ﬁar.
New Delhi. . ;F

Ms. Sushma Chaushan d/o Shri L&lia Pra
R/o 97-D,.Sector-1V; B.K:S. Marg, -
New De1h1-1. ~ s B -
Sh. Vihod Bharti s/o Sh. Devi. bass,
R/o C-408/A St.No. 17.78hajanoura.

Delhi- 53.

Rajesh§Vashishth /608
R/0 14. Bhai Parmahéﬁ@*t'

Ms. Madu Bala w/o Sh.‘GajenderfSIngh.
R/o Village & P.0. Allpur, =777
Delhi-86.
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?, \ Versus

Government of NCT of Delhi
Through: The Director of Education, Delhi,
0ld Secretariat, Delhi.

~0A B801/99 . .

Mrs. Adarsh Sharma w/o SHEi B.L. Sharﬁaé,é
R/c E-151-FE Ashok Vihar, Phase-1I T
Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.

. 0ld SEcretariat, Delhi. - ok
- i. QA 955/499 ro ‘ ; N S qﬁg
. Ms. Bhawna Munjal ’ i
" g K-231-32 Jahangir Puri, ke
New Delhi.é
. - Versus )
. 1. Government of NCT of Delhit; -
S The Principal Secretary (Education);
0ld Secretariat, .
Delhi.
4 2. Director of Education,

Directorate of Educatiocin,
A Govt. of NCT of Delhi, ‘ )
. Dld Secretatriat,
Delhi,

. 3. 0y. Director of Education,
' District North west,
= Hakikat Nagar,
: -New Delhi. - " . +s.Respondents

QA_1415/99

Mrs. Dimple Anand d/o Sh, Shyam Lal Anand, --
School G.G.S.C., S.U. Block, T

Pitampdra, Delhi. o ... Applicant
Fod
/ _ ; Versus
R Government of NCT Delhi through | '
The Director of Education, Directorate of Education,
‘ 0ld Secretariat,
. - Delhi-54. . _s+..Respondents.

L N

\\\\\\

T

St

L - 0A_1318/99

Ms., Meenakshi d/o
RIO_WE-626 Nangal
New Delhi.
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1. Govt. of NCT of Delhi through
Director Education
- (01d Secretariate),
pelhi.

i 'f

2. , Deputy Director of Educationﬁr*“
District South; Defence Colohy,
New Delhi. ™ - Fofr Ry

QA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar, .
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.é&

. Ver sus
1. Government of NCT of Delhi

its Chief Secretary,
5, Shamnath Marg Delhi.

‘2, Director of Education,
Directorate of,EduCation..:
0ld Sectt., Delhi‘

3.
(North WEsf District)
Hakikat Nagar, Delhi.
4, ' ) Prfncipal. _ :
- Sarvodaya Kanya Vidavyalavya,
Bakhtawarpur, Dellhi, o
DA _787/949

Miss Mamta Ahuja

Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Gatrdenh,
New Delhi. .

Versus
ro . Govt. of NCT of Delhi,

through its Chief Secretér&.”
S, Shamnath Marg,-Delhia

2. Director of'éducation. 3 , }
~ 0ld Sectt.,~Govt. of NCt of- Béihi i ;
Alipur Road, Delhi. Wiy Ras pondnntéu

1. - Rajesh Khaneja s/o A.C. Khanejay
r/o SD, Ravi Abpts., ik ot
Vikaspuri, Delhi.»

2, Bimla d/o Karan‘Sith’, :
r/o F-108/1, Sadh Nagar-I
New Delhi. .. e
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12.

14,
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Shas<hi Gangwar d/o R.S. Gangwar,
r/o 85, Sahyog Appt.,Msyur Vihar,
Delhi.

Ruchi Jain d/o K.S. Jain:
r/o A-4-59, Sector 16 o D e
Rohini; ~Delhi - s e
Monike d/0” Kuldeep RafiSsdmriamria
r/oM-14B Meterological Complex, -
Lodhi Road, New Delhi.

sett

Net Ram s/o Bansi Lal{
r/o K-386, Mangolpuri,
Delhi. -

Uttam Nagar. New Delhi.

Mamta Saini d/o S..
r/o A-229, New_ Ranjeet: Naga
Near Satyam Cinema, New Dé1hy’

Vandana-Garg w/o Diwakar;Garg
r/o 1/225/9; Chiraniif L&Lnsld
Sadar Bazar, Delhi Cantt
New Delhi.

Kukhtar. Ali s/o Faujdar Ali"'.'
r/o E-52, Jamia Nagar, New Delhi

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, Ty :
r/o 2C Gafoor Nagar, Jamia Nagar, =
New Delhi,

Sushila Devi d/o Rameshwar Dayal Sehrawat;
r/c B-6/31-32, Sector ho. 7,
Rohini Delhi.

Sonika Dudani d/o Ramesh DUdani. T
r/o 128B, Sunlight Colonhy; '
Ashram, DDA Flats, New Delhi

Dinesh Kumar s/c Vijender kumar; T
r/ol 7/17, Yudhishter Gafi, -
Vishwas Nagar, Shahdarar Deihia;

Samina Begum d/o Syed HuSsaih .
r/fo 192/2A Zakir Nagat, New Delhi;

Versds

Govt. of NCT of belhi, - & . m":‘};u7 T >
through”" Director of‘EGUcatidﬁ Mk SRl T
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10.

']6

]2!

13.

14,

0
r0

Miss Shalu Sharmad/c B.D.Sharma,
r/o V/772, Rishi Nager,
Shokur Pur, Delhi.

O,. 3y

r/o A-56, New Friends Colonyt%t
Mundka, Delhi. &

Miss Rakhi d/o Yoginder Nathvald,
r/o 21/65, 0ld Rajinder Nagar,
New Delhi. . ¥

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma, -
r/o 10196/3, Jhandewaca Mandir. '
paharganj, New Delhi. Eo

Miss Asha Kukari d/o Harish Chépdevf
r/fo-J-19/A, Ramesh Nagar, =~ ¥
New Delhi. N

Mrs. Usha Kumari w/o Harish Chander"
r/oc J-19/A, Ramesh Nagar, #
New Delhi.

"’I
Mrs, Shakila w/o Naveeh Kumar
r/ol B-78, Sharda Puri,
New Delhi.

Mrs. Savita Dua w/o Mr. Sah%eé_,
r/o 28A, Kalkaji, New Delhi‘“

r/o A-2/32, Rajoull Garden,
New Delhi,

Reena Malawliya w/0o H.L. Ma1w119a,
r/o 88, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,

r/o B.No. 7, Q.No. 4, L
Type-111, CRPF Jharoda Kalah, ..+ ™%
New Delhi. ‘ ' 5,&353
Anupam d/o Joginder Kumar T %

r/o N-556, Sector 9,
R.K.Puram, New Delhi.

Pratibha Chahard/o Sher Sihgh Chahat,'
r/o Type II1/40, North West;
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth Jha,.. e
r/oShri Lal Bahadur S.S. VI.. Sy =
Dyapitha, Katwaria Saria, L
H.S.R. No. 33, New Delhi.

Raj Rani Dua d/o Ishwar Dutt
r/o 49/3B, Sector - II,
DIZ, Area, New Delhi.
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...Applicants

16, Ruchira Josti d/fo D.C.Joghi,
rfo 49/3F, Sector -IT1,
N.I1.2.Arez. New Delli,
17 Manju Sharmz w/c Achok Kiimar Mudgal,
o r/o 57, Vishal Colony,
Nal Basti, Nangloi,New Delhi.
18. Induy Chowdhary d/o C.M. Chowdharv,
TET (Hindil, G R.SSS, i Block,
Mangolpuri
19, Veena Rani r/o Vasant Kuni, New Delhi
20, Daruhshan ¥han s/o Mr. Salamat Khan,
Azstt, Teacher, RVE, K., ,K. Furam, -
Secteor II, New Delhi.
21 Miss Meenu Rhagat dfo C.L. BRhagat,
r/fo A-22, M I1.7. Flats, Phase-1I,
Katwaria Saral,; New Delhi
22, Shreesht Kumar Jha s/0 Yog Naravan
rfo Sanskrit Vidyapeeth, New Delhi.
23 kaini d/o Milkhl Ram,
r/o H.No, 20, Sawan Park,
Ashok Vihar-III, Delhi,
: Versus
Govit., of N.C.T. of Deln3 through
1, Secretary tducation,
Govt, ot K. C.T. of Delhi,
0ld Secretariat, Delhi,
Z. DMirector o ducation,
Govt, of N T. of Delhi,
Nld Secretariat, Delhi
QA 1316799
1. _ Ms. Mukeszsh Kumaril d/o Shri J,.N, Shar
} r/o V-1857S, Arvind Naga: ,
Shonda, Delhi,
2. Ms Raiju Malhotra d/o D.L.Malhotra,
r/o C°A/1C!C,Janakpur1,
New Delhi.
3. Ms Monida wadhwan d/o R.K. Wadhawan,
r/o 190, Famezhwar Nagar,St.No., 5,
Avadpur, Dz=lhi,
4. Ms Hemanti w/0 Pradeep Kumer,
r/o B-7, Ayur Vigyan Nagar,
Delhi.
S. Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi.

o

Res

nondents




r/h w

7. Ms Fajwanti w/o Mehr Sisah,

- r/o MIG 192, Pkt A.3
_Sector 8.,Rohin

PP S

TR Winod KIumar*Ch bey T1o R,

f‘ rfo R-724, Jahanglrnurw;

Q, Dinesh Kumar Jha s/oH.R.Jha,
r/o 193€, . Sector TV,
Pushp Vihar, New Delhl;
10, Ms Sumal Lata d/o K.S. Rhardwaj,
e.r/0o village Mubarakpur Dabas,

P.0. Ramikheda, Delhi.

versus
Govt. of NCT of Delhi through

b o . _The Director of Education,
S o 01d Sectt, Delhi, .
~< -

NA_ 1020099

1. Smt. Meena Kumari,
TGT (N, Science),

~ 4 S

G.B.S8S K-II, Mangol Puri,

Delhi,
7 Smt Savita Dabhas
TﬁT(N,Sc1enhm> SKVY Mundka,
elhi,
3 Smt. Sunita Tvagi,
TGT (Hindi), SKy, Mundkz,
Delhi.
4, Miss Aniju Arvya,
TGT (Maths), SKV, Railway Colony,
Tughlakabad, Delhi,
Ve i '
¥
7 Versis
1., Govt,. of NOCT of Delhi through
‘Secretary,
5, Shamnath Mzara, helh
K Mirector of Education,
. Dir eTt\rffm of Educaticr
Govt. of NCT of Delhi,
5, Shamnath Marg, Delhi
~ ? - —--Nanuty . Director, _

Directorate of Edﬁcation,
-&ovt. of NCT of Delhi,
5, Shamnath Marg, Delhi.

.. Applicants

. : . Respondents
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Ms Veena Kumarl w/0 Suykh
R/o A-1R/254, Paschim Vi

New Delhi

Ms Parina Sharma d/o N.R. Sharmz,
T or/o 8-170 Dn“awa] Nagar,

”;ﬁeﬁU"Baléxkapbﬁﬁdeb’Rad-Khishén%Kaboéh,
/o C-8/101A Lawerence Road,
°

: h1
Ms Geeta Devi w/.0 Surender kaushik, !
r/o A-4/22, Sector IV, Rohini,
Delhi.

Ms Anita Sethi u/o'Sandeep Sethi, o]
R/o A-17, Kirtil Nagar, s
New Delhi. -

Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
r/o 1989, Ganj Meer Khan,
Darvagani, Delhi.

Ms Anju Sharma w/o Rajiv Agnihotri,
R/o 132, Vidya Vihar, Sector 9,
Rohinil, Delhi.

Ms Dimple Prasad w/ Ashok Prasad,
r/o 18, Gangeotri Appt., F-Block,
i

Seema Mann d/o Shri V.P Mann,
r/o A 20, Kewal Park Extn.,
Delhi.

Versus
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3

Director of Education.
Directorate of Education,
0ld Sectt., Delhi,

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

?vsf )
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. . Mz Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vijay Block,
‘—  Laxmi Nagar, Delhi,.

3. Ms Geeta w/o0 Pawan Kumar,

r/o BE 22, Shalimar Bagh (West),

Delhi. B
&, Raghvendra Prapanna s/o Awad Kishore Mishra,

r/o 239, Bharat Nagar, Delhl.

5 .=.-Ms Ranijana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.

al dfo Padam Dayal,
159, West Enclave,
Delhi. _

amlesh Sharma w/o Rajesh Verma,
0 H-367, Nanakpura, New Delhi.

d/o R.R.Aggarwal,
No, 2, Bhola Nath Nagar,

Govt. of N.C.T. Delhi through

0ld Secretarriat, Delhi .. Rezspondents
i
A 1/9

1. Smt. Parveen Rhardwalj,
r/0 339, VPD Nangal Thakran, Delhi.

2. Smt. Babita Sharma, -
r/o 231, Katewara, Delhi.

3. _......__Km Savita d/o Sh. Mahavir Singh,

...195, Kamardi Nagar, Delhi. ...Applicants

ar—
1

. \&;;;MMN - M\«\/.eflg.us—m‘??-
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Chief Secr

, Shamnath

Delhi through

[}

D1d Sectt.

f
(North West Distric
Hakikat Nagar, Delhi.

Deputy Directonr o

E
t

Ms Hem Lata Jain d/o Sh. J.B.Jain,

r/c C-4/129-30, Sector 6,
K.Singhal, -
Bahubali Enclave, Delhi, _

< RenuiSinghal d/0-Shri.’s.

-Alka Narula,d/o Shri '
r/o 26, Netaji Subhash Mar
_New Delhi,.

‘Shri Satish Kumar Yadav s

r/o H.oNo. S4/2, Gzli No. 14, Libaspur

Sadhna Mehra d/o Sh, M.M. Anand,

r/o 4/324, Rholanpath Nagar, Shahdaraz,
Delhi,

Sapna Jain dfo Shri S.P. Jain,

r/fo X/2262, Gali No. 11, Raghubirnura
Gandhi Nagar, Delhi.

Raini Saini d/o Shri R.GS, Saini,

rifo A-1/266-a, Uttam Nagar, New Delhi
Poonam Tanwar w/o Sh.Yogesh Verma,
r/o R7-42, £ Biock, Kailashpuri,

New Delhi,

Mamta Yadav w/o Sh, Munish Yaday,
r/fo 3173, Rarwala Chowk,

Peaharl Dhirzi, Delhi.

Kamlesh Devi d/o Sube Singh,

r/o village & PO Majra Dabasx,

Delhi. .

Versus

Govt. of NCT of [elhi through
The Director of Education, Delhi,
Directorate of Education,

0ld Secretariat, Delhi.

Rohini,Delhi,.

Ajit Kumar Narula,
g, Darya Ganj,

/o Sh. Attar Singh Yadav

; Samaipur,Delhi.

..Applicants

++ . Respondents
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W Ram Chande- |

Mz2di Pur Vilizae Now Delhi,
Jauat Ram s/o Sh. Narain Dutt,
rfo F-60, Rau Nagar,New Delhi.

mz Fanil d/c Sh, Durgas Sipgh
S T2 Khasla Apariments
Gzoan Vihar Extn. Delhi,
Sunita Bhamhaul w/o Rajiv Bﬁﬂmhcéz,

3/ L-1/175-R, DDA Flats, Kalkaji,
New Delhi.

Sandeen Kumar s/o Sh. 0O.M. S ma, -
rio B-639, Sudershay Park, New Delhi,.

Geeta Rani w/0o Rahul Kumar Singh,

rJo E-599,West Vinod Nagar, G211 No., 10,
New Delhi,

Neerai d/o &hri B,D.Sharma,

r/o House No., 413, Sector 9 R.K.Puram,
New Delhi '
Shalinil w/o Sanjeev Aggarwsal,

rjo C-3/27, Janakpuri, New Delhi, _
Uma Prakash d/o Shri Rangaswamy,

rfo C-2778, DDA Flats, Kalkajl, New Delhi
Kusumlate d/o Shri Manwar Singh,

r/ao RZ 726/A, Puran Nagar, Palam Cclany
New Delhi

Kzilash Vati w/o Munesh Kumea:r,

rio T-488/C, Kotla Mubarikpur,

Curudwara Road, Kherpur, New Delhi,

Sumeat Kaur w/o Sh. Marpreet Singh
rio 11/9, Puniabi Bagh,; New Delhj

‘Tarvinder Kaur w/o Chanpreet Sinah,
r/o A-2/126;, Janak Puri, New Delhi.

Sunita Sharma

W/o Shri Joginder Sharma
k/o 2/152 Subash Nagar,
New Delhi.

Sonia Goval
D/c Shri R.K. Gupta
R/0 BA-124A Janakpuri, New Delhi,

Seems Arora

D/o S.C. Arora

R/o0 L-52 Sarojininagar,
New Delhi, v

Sunita Vasishthsa

W/o R.S., Vasishtha

Rio WZ2-32 Shadhipur,

New Delhi. -
B :

N A
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New Delhi.

22. Rahita Bhardwajl

D/o Shri S.C. Bhardwal

R/o A-16 Chatterpur Enclave, Phase-I1 Maidangarhi,
New Delhi,

73, Kusum Devi
W/0o Mukesh Kumar
R/o A-40 Rama Park,
New felhi.

24 . Anees Ahmad
S/ Mr, Ataullah
R/io A-74 Gall No. 1,
Ganga Vihar
Delhi-94
5.
26
27 Coonam Sharme w/o Shril Raieev Bhardwz)
R/o %-3 Police Lines Kingsway Camp, Delhi. Anplicants
Versus
Government of NCTD through
Nirector of Education,
Directorate of Education
NDld Secretariatl,
el b .. Respondents

. Miss Sunita Devi d/o Raghubir Si
r/o 12, Kavita Colony, Nangloi,lelpi.

2. _ Poonam Sharma w/oSh. Rakesh Sharma,
Flat No, 330, Block D-7 Sector 6,
Rohini, Delhi.

3.mxxfsanjay“Kﬁmaffjéin;§j“ Sh._Chamar Lal Jein, _ _

-l

B r/o £6/9, Yamuna vihar, Delhi. - i

o - . P

:
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- My Pirky Yadav d/o Sh. Tulsi Ram Yadav.

post TGT Hlndl,-Sohool GBSSS,hxe<havpuram No.d, -

i

- ‘wNow Delhi:

eepsikha Aggarwal d/o Sh.Sushil Aggarwal,
7, Jaman Street, Panjabi Pathak,Ballimaran,

e
w
-~

9 Samar Jahan d/o S.Tanwi Ahmed,

ro 1157, Jaman Street; Panjahi Pathak, Ballimaran,
Delhi.

-10. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony; Loni Road,
Street No.” 8, Shahdara, Delhi.

[z Mrz. Shakuntla Yadav w/o Mr. Surnder Singh Yadav,
r/o H.oNo, 28, Village Saidulajaih i
New Delhi,

/3, VYanita Kumari d/o Ram Ki

Focket A-3, Sec

/4, Mrz. Pawan Lz

1S. Shabana Khan w/o Sh. Aslam Khan

©oorJo 591/18, Zakir Nagar, New Delhi,
. Rz3i Bzla w/o N.S.Saini '
- or/o ¥Wi-g8, Plot No. 79, Hari Sinagh Park,
New Multan Nagar, New Delhi.
/7. Clamerntine Jﬂrpmlah w/o Mr. Prince Jeremiah,
r/o GH-13/684, SFS Paschim Vihar, New Delhi.
Annlicants
Versyus
Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education,
Dld Sectt,, Delhi.a ++.:Respondents
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1. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOOl G.G.S.S.S’B-l BIOCk,
Yamuna Vihar, R/o

R/o 68,Luxmi #partments,
Sector-9, Rohini, Delhi,

2.Mrs. mJu Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years.

Post TGT Hirndi

Schoel S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardwa]

w/o sh, Abhimanyu Bhardwaj,
Aged 27 yrs. .

Post T.G,T, Natural Science.
School G.B.S5.5.G Block, Saket,
R/o 295, Laxmi Bai Nagar,

New Delhi,

4, DArshna Kumari

d/o Sh.Ramji Lal

Aged 23 years,

Post T.G,T(s.S.)

School Govt, Secondary School Vijay Park,
Maujpur, Delhi.

R/o Rohini, Delhi~85.

5. Kavita
d/o Sh.Tulsi Ram,

Aged 21 yrs.

Post Assistant Teacher,
Scnool S.K.V.Ashok Vihar -I1I,
N.Delhi.

R/oD-71B,Yadav Nagar, Sameypur,
Delhi,

N




AT

6. Banwari Lal sharma s/o
sh.Radhey shyam
Aged 25 years.
Post TGT sanskrit .
school G.Co.Eds(Middle School).
Sector-20,RRomini Extn. Delhi-41

R/oShiv Shakti. Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashistha -
w/0 sh.Jagdish Chander,
hged 27 years,
Post T.G.T.Hindl,

gchool G.G.S.S5.S. K Block,
ahangirpury

R/0 yillage Akbarpur,
PQO.Palla, mlhi .-36.

80 Cmndrika
w/ 0 Mr.Manoj Sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delhi. '

. 9. Neelima Tivari d/o

Sh.G.P. ﬁwal"i,
Aged 28 yrs.

pPost T.G.T.sanskrit. _
School S.K.V. sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhd.

1G.Shabnam
w/oRajpal
Age 37 grﬁ
Post P.bU.e Hindi’
school V.K.S.K.V. DAryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhd .

11. Pocnam Gaur
W/O Om Nath Bimali,
Aged 28 yrs, - '
Post PGT(PolsScience)
school G.B.SSS shiva]ji Park,
shahdre, Delhi.

R/o0A-27, Dena Apartments,
Lector-13, Plot no.36,Romni, Ceild .




12.

13.

14,

15.

16,

17.

18.

19.

Meenu Bhalla

gife of shri AnilKumar.Bhalla,

Age 36 years, post - T.G.T.(Skt).

school:s Govt. Co.Ed. MS, pooth Kalan, pelhi.
R/o Flat No.294, Pkt-A=3, Sector-8, Rohini.

aradhana ATOra,

w/o sh. Vijay Kumar,

Age 28 YIS« post - 1.G.T.(S.5t.)e

school: Govt. Co. £d. MS, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9,

Manisha Kalra

vi/o Rajeev Kalra,

Age 26 YIS., post- 1.6.T.(ENg.)

SChoolz‘Govt. Co. Ed. MS., poothKalan, Delhi.

R/o c-6/10, Miyanwali NagarT, Delhi.

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., MS, Dasghara, Todapur,

R/o 37/2086, Nai wela, Karol Bagh, New Delhi,

Anupama Jain,

p/o Late Sh. Ajit Prasad Jain,

Age 30 YISe, post- T.G.T.

school: G.ReSeSen Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri sanjay mehta, Dfo shri S.K. sahani,
Age 25 YIS, post- T.G.T.{Natural gcience),
gchool: G.B.MS., Hari NagaryAshram, New Delhi.

Namita Abrol

p/o Shri O.P. Abrol,

Age 26 YTIS., Post~ T.G.T.(English),
School: Sarvodya Co. Ede S+Sey Khanpur,
R/o K=90, Kalkaji, New Delhi-19,

Renu Chauhan,

W/o shri V.P. singh,

Age 31 YIS« Post- T.G.T. (social Studies),
8chools G.GeS+SeSey 5.U. Block, Pitam pura, Delhi
R/o Pkt-Bl, House No.3, Sector-l5, Rohini, Delhi.




21,

22,

24.

25.

26,

27,

;20 »®

20

~ “Sarika - STLAEE

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs., Ambika sharma

W/ Sh, Pawah Sharma

Age 23 post. TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA SUnil Nayyar

Aged 33 years Post. PGT (Ccmmerce)

School :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments pitam pura Delhi.

Meena Arora,

W/0 ved Prakash

Age 40 years POST.TGT(Hingi)
School, S.K.V. Punjabi Bagh

1959 Ouytrasld L ine Kindway Camp Delhi
New Delhi,

Rishi Bhushan Sharma

S/ Sh, K,C, Sharma

Age: 29 years Post, TGT(Sanskrit)
Scheol, BGSSS Rajnagar IIPazlam

R/AO wB.5, Gall No, 8 ,Sadh Nagar Palam colony

Meenu Sharma W/ Dhiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
RA SB Pkt, Dilshad Garden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Rget 29 years POgt, Assistant Teacher
School ,8KV Mata Sundari Road,

R/ B-68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devl WO Sy, Gajender Singh

Age: 33 years POST.PGT(Hingi)

School. SKV Hari Nagar chanta Ghar

RO WZ.101/13,Mohan Nagar ,Pankha Ropad
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




w/o Arun Kumap, 3E=S
%ed 25 Y » n ::;,-.
Post T.G.E?(D\glis:h)%
- .. ... =School S.K.V.H Blogh,
- .;5"*:;::.; L Sul tanpuri , Delhd , "7
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—— . ..

Te Kiran Dabas,
! ToGoTo(Sosto),

\ 2,  Rashmi Sahni,
iy I.G.T.(Science),
"B/o0. Vikas Sahni,

"+ Bovernment of N,C,T,-Delhi
ghrough The [nnecéora of Education,

Iirectorate of Education
) OXd Secretriate, Delhi-54,

GaGoSoSoSo' DiChaon Kalan’
, B/o. Sh.Randhir Singh,
~d R/o. Rz-G-26, Dharampura,
, Najafgarh, New Delhi - 43,

! R/o. 52, Guru Angad Nagar,

New Delhi - 92

3e Promila Bhardwaj,.
] . TchTo(MathS),
- GoGoSoScSo, ija'
W/o0. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village
Mitraw,

4, Alka Goel,
Asst. Teacher,
SOKOVQ’ MEhraUli, NeW

) D/o. Sh.Nanakchand Goe
i R/0. 124 j, Mithapur p
,// Badarpur, New Delhi - 44

56 Sarala Devi,
P.G.T.(Hindi),
GoGoSoSo, Bijwasan,

& P.O.’

Delhi-30,

1,
000.

D/o. Sh,Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,

New Delhi - 43

6. Seema Rani,
Assitt, Teacher,

SeK.V,, West Patel Nagar,
D/o. Sh.Jagdish Chander,

R/o0. 257 Kacchatihar,

New Delhi - 18

T Raj Bala, T th T.(Mo\g)

GQGOSOS.S.' N0-3,
- Najafgarh,
DZo. Sh,Narain Singh,

k}$/ R/o, WZ‘B’ Flat No-79'

Hari Singh Park,
New Muttan Nagar,
New Delhi - 56,

therhood Apartments,
oB/148,Brotherhood Apar
S/Bléck,bikaspuri,N.IElh1-18

/
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8. Seema Sharma
TGT (SST)
Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

9. Meenu
D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58.

lo0. Sangeeta Rani
D/o Shri s.p. Sharma
R/o RA-102a, Dharmpura,
Najafgarh, New Delhi-43,

11, Mahesh Pareek

S/o Shri K.C. Pareek
\41 R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12, Pramod Kumar Madeshic
S/o0 Shri Ram Madeshic

B{geE~807;Buch Nagar,
New Delhi-12,

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o0 1/219/2 sadar Bazar
Delhi Cantt.l0.

14. Dharm Chand Sharma
/S } S/o0 Shri Mathra Dass
/ ' R/o Sector VII/1094
R.K. Puram,
New Delhi.
15, Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F.

- lor
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16.

17,

18,

19.

21,

22,

23,

N
N

Usha Rani,

F.G.T.(Hindi),

GeGeSeS.Se, Naj afgarh N002,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

%‘%E\CXL\

ajesh Kumar,
P.G.T.(SktO)’ G.B.s.sos.,
Chhawla,

S/o. Sh.Hukam Singh,

R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
TeGeTo(Hindi), GeGeSeS.S.,
Sarojini Nagar, New Delhi.,
W/o., Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi,

Meenakshi Thakur,
ToGoTo( NoSCo)p
GoBoMo Se » Begumpur,

"D/o. She.Balram Singh Thakur,

R/o. ER-23, Inderpuri,
New Delhi -110.004,

Neeru Sharma,
T.GeTe(NeSCa))

G.B.S.S.S., KhUJala N°—1’
D/O. S\oJoDoSharma,

R/0o. E/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,
ToGoTo(EngliSh),
S¢GeSeSeSey Begumpur,

B/o. Sh,.Satya Kumar,

R/o. 125-N, Sector-1V,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
P.GoTo(Hindi), GeBeSeSeSey
Laxmi Bai Nagar,

D?o. Sh.S.P.Sehgal,

R/Oo G-4, NoDoSch, 4
Part-1I, New Delhi - 49,

Laxmi Devi,

T.G.T.(Hindi),

GeBeSeSeSe,y axml Nagar,
W/Oo Sh.H.S.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

COntd.O.Q.. :
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24,

2%8.

26,

27,

28,

29.

30.

ANV

p22

Anita Sharma,
ToGoTo(EngliSh)’
GeGeSe5eS4y

Badarpur No-1I,

D/o. Sh.Shyam Sunder,
R/o.~HR 18/5

Vanita Kumar,
p.G.T.(Pol.Science),

GeBeSeSeSey Rajnagar“ll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-I11I,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GoGeSeSeSey
Begampur,

B/OQ Sho SoL.TOk8$9

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoeBoSeSeSey
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToGoTc(EngliSh)’ GoBoSoSop
Hastal,

W/0. Sh.Manoj Kumar Sharma,
R/oe S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
ToGoTo(EngliSh)’
GoBeSeSeSey @\itorni’ o
S/0. SheAbdur Rasheed,

R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.G.Te({History),GlCo-Ed.
S.5.5., Pandwala Kalan,
w/o. Sh.Dilbagh Singh,

R/0. E-1, Nawada Housing Complex,
Delhio

bl




31,

32,

33.

34,

35.

36.

37.

25

Geeta Rawaty
T.G.T.(N.Science),
GoBoSoSoSo, Hastal,

D/o. Sh,Manwar singh,

R/ 0 Rz-126/As Purannag@rs
Palam Colonys New pelhie

Shakuntla Devi,
P.G.T.(Hindi),

S.K.V .CO“‘Ed [ MundEla Kal any
W/ oe ch.Baljit singhs

R/0. 192 A» Todermal ColonYe
Najafgarhe

Mrs.Mukesh Dhillan,
P.G;[.(Hindf), GoGoSoSoSe,
Sarojini NagaTly

/o, Upemder pDhillan,

R/oo MukeSh Dhillan, Flat N0-42,
Partap ChawkKy Delhi court - 10

Hari prakash
T.GQTO(MathS$, SQK.VQNo-Z’
Sagarpurly

S/0. Sh.Dhara singhy

R/OQ J/B"‘A‘"D., LQIOGO’
Flats, Maye puri - 64,

Suman KumaTi

T.G oT O(Math SS » SOK.VONO"I’
Sagarpurly

D?o. ch.Basant Lal Bhatiay

R/o. B-500, Avantikay sector ! Is
Rohinil, Delhi - 85,

Ram Gopal Sharma,
ToGoTo(Hindi), GOBCSOS.S.,

o, House No-202
D/S.Welcome phase-111y

Anup ama Goel,
ToGoTo(EngliSh), G.GISOS.S.’
Kid\Nai Nagarys N°32.

New Delhiey

D/0s Sh. A.Ke.Goels

R/0. G-2389 Netaji Nagal:
New Delhi - 23.
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Asha Rani

d4/ry Shri D.P. Yadav
reozident of House Noo 44,
wmnlat Pur

Neatafgarh.

Mew Delhi,

... oApplicants

Versus

Govl, of N.COT,

of Delhi

rhrough the Director nf Education,
nirectorate of Education,

Nl Secretariat,

(Sh,.K.N, R, Pillal, counsel for apnlicantsin OA-754/99,
R717/99, 894/99, ang/99, 953/99, 1316799,

Ssh. S.K.Sinha, counsel for applicantsin 0A-779/99,
IR0/Q09,1246/98

in OA 787/99,

s
o

, counsel for applicar

Shri M.K.Gupta,
/

npnlicant in OA 1415/99,
ag® /90, B985 Q

Rhardwali,

Shri Deepak Bhardwalj ar
lic ‘ /99, 1033/99

counse) for apnpl

Sh, P. S, Mahendru nroxy for Sh, D.S.Mahendru, counsel
for applicant in 0A 1017/99

Shiy1 Saniay Sharawat, counsel for applicant in OA
1020799

Shyi Surat Singh counsel for applicant in 0A 1318/99

hy Hon ble Shri Kuldip Singh, Membher I}

T, Since all the 0As involve common points of law
and facts, we are disposing of the above referred 0Az hy

thi= common order,

7. erief fact of the case 1is that Govt, of

N,.C.T.of Delhi had a nunber of vacancies of Teachers in

difFerent categories in the various schools,

o
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Wiy A
Nelhi  anpointed applicants on aa hoc basis and that  too

for short neriods, The said short term apnointments were

snpnosed  bo he avtomatically rerminated on the expiry of

the  nepriod specified in the appointment latters desnite

Fliee Fack  Lhat  nposts  remained vacant  even aftter the
termination of teachers appointed on ad hoo bagis.
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terme of  short  term contracts of service are unjust,

nneonacionable  and against the very letter and spirit of

I’z

the Constitution.

most of the cases the applicants’ appointment

was ta lapse hy efflux of time on 31.3.1999 and in ohe or

w0
‘o
0

two  cases  tlme period was to  lapse on 30,4,16
apnlicants being threatened with the situation had ruzhed
bt Ehie Tribunal for continuation of their services and
sepking a <stay order that their services may not he

terminated,

—

¥ These netitions were contes

5 sted and justification
for  appointing  teachers for short term on ad hoc  basis
has been given by the respondents in theilr reply. It was

atated that the decision was taken up by the Government

in  Decesmber 1998 not to fill wup any further posts  on

-

contract basis any more as the posts will be filled up on

regular  hasiz From the candidates selected by the Delhi

Subordinate Staff Selection Board (hereinafter referred

oy ags DESS

R). It 1s further stated that it 1s the
administrative function of Government to look inte the
interest of the students as well as the necessity from

time to bime.




6. Tt it also bheing nleaded that the nandidates who

ars heing emploved on contract hasis have accepted the

annod plment on contract basls knowing foully well the

rovseguaence  of  the  sale. Time and again the Hon hle

sunreme Court had held that regularisation of bhack-door

entirants  in  service i empremissible apnd the Tribunals
and  Courts are nobt Lo interfere with the interim
arvangement  and a8 Derson apnointed to the nost as

aton-gan arrangsment cannotb claim the benefilt of
soptinumnese 1n service  as having heen appolnted on

regular basis.

(0]
5
jr—
7
o

7. Reijoainder to  the counter affidavits hav

1733

heen filed hy the apnlicants in which they have
red terated  the stand taken by them in their reshec ive

A%,

8. We have heard the 1earned counsel for the

narties and nerused the material on record.

a, Refore considering fhn rival contentions of the

Nneg

~

D

rties

\'»’)

, we may mention at this stage that when this

hurnch of cases was fil

@
(o}

nrinr to that another group of
teachers who had filed a similar application before this
Tribunal and since those teachers had heen abhle to reach

this Triubunal hefore the expiry of the contract period

2ry an  inkerim  order  was nassed 1in their cases and
status—aun was directed Lo he maintained. In the present

set  of applications, the anplicants could not approach

3

the Tribunal hefore the eyniry of their contract period
Mo mayer immediately after the explry of their contract

nerind  there were vaca tions in the Tribunal from 72nd
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\\/ 4§f Mar ok to o T
after t acations. In
~ould anpraoch the Trihunal only after the vacatlon
[ 0.0 5 35 SR SR sLE S0 S B it
] T WE assed i the
£ mneee  also o Aan interim arder was passed 1n
bty e oRnes AL s .

following Lerms:

“Also  Lssue a short notice on the question
af interim relief, returnable on 12.04,1999,
T11)l then, as an interiin measure, status auo
in resnect of the annlicant as on today e

maintained,
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hefore 31.3.1999.

. During the course of their arguments, the

A counszel for the applicants submittred that these
imi RATE: jcant

prasent applicants are also similarly situated applicants

as the aph1icant3Awere placed in the'earlier sat of OAs

whioh was decided on 7,5%,99(Veena Anand & Ors. Vs,
. N v
Govt F  NCT  of Delh & Ors with connected 0As) by
> R, e d »
s _
/ annther BRench of  Lhils rribunal wherein the following

nhs were disposed of in terms of the following directlons

t

given by the Rench of the Tribunal:




.

‘ﬂ(AY pnpliéants shall he fallowed ko

") The ad hoc appointees shall

“(E) Thoze -of ‘the apnlican
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@ontinﬁé‘ in the nresent posts i1l

Fegular candidates duly selected by ®

e

NSIRR /o Canpropralite quthority . are
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anks.,

aviilable to replace the appli

YR Those selected regularly shall first

he nosted in the existing “vacant

nositions and only if enough vacant

the latter sshould be on the
princinle  of last come first :gm,

Those sn  disnlaced. should he
‘he existing in other districts.

minimum  pay in  the pay scale of
reqular teachers plus DA 1in tersms
af law laid dowh‘by'Hon'ble Supr eme

Fourt in  the case of Dailly Rated

"(D) No ad hoc anpointee shall he

F
et

[

laced by any newly appointed ad

hoo amployee.

ts  who have

annlied or “may apply for regular
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sotion, necessary relaxation in
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age chall be given to the evtent of

rh period  of service pub in Dy
them
“(FY There shall he no nrrder as Lo
costs
12, Learned counsal appearing on hehalt of the
apnlicants cubmitted that since the present apnlicants
ars  also similarly nlaced as the applicants 1in the case

the merit of thelr case and they can also he directed to

he allowed bo continue in thelr respective posts as the

13, T support thelr contentions 1earned counsel for
apnlicants also relied upon the judgement of Hon ble
Supreme Court in the case nf Girdhari Lal vs. Unlon of

India which also starts with the following paragraph:

“There iz no dispute that the appellant
Girdhari Lal would be entitled to Lhe
hepefit of the judgement of the Tribunal
iy, QA No. 319/85 decided on 24,09.19897
in Balwant Singh & arfs, vs. MWnion of

India if he too was @& party therein,

since  his clalm 1s identical te that of
the annlicants therein. The maliln

sha)lenge on behalf of the Union of India

teo  Girdhari Lal s ~laim iz that he @did




\¥/ . not Jjoin as a party in that matter and he
moverd the apnnlicant for grant of the same
henefit after that decision in 1989,

having rebtired earlier”,

14, After mentioniong the facts the Hon ble Supreme

Lonrt observed az follows:

LTI is appropriats
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12t the Union  of

India btreat all zuch nersc like and to
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grant  them the same henefit instead of
driving each one of them to litigation in

the coourse  of which the Union of India

. itself is required to spend considerable
N .
nublic money”

15, Counsel appearing for applicants also submitted
that since it has come during the proceedings hefore the

Hor " hle  High Coort, that at present there are 4000

[

vacancies  and DSSSB 1s also making exercise to fill  up

those  vacancie
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regular manner, ti111 such time the
vacancies are filled up on regular basis,applicants may

be @llowed to continue in their respective posts,

16, Counsel for respondents rebutted the arguments
of  the counsel for applicants and submitted that in this

manner the apnli then
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they will claim a right to post which will ultimately
lead to entry through back door. He furthe submitted

that the tinunity in

service afte oxni cified in  their

reznective these 0DAs

shoyld he
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17, we are of the considered oninion that the

5

contention  of rosnondents counsel has no merit and the
praszent  sel af  apnlicants are fFully covered with the
Judgemant given hy the co-ordinate Rench of this Tribunal
in  VYesna Anand & Case (sunral. Iin thls regard we may
alzso mention Ehat when the inteim arder was granted in
the case of Veens phand (supral, the resnondents had filed
a Wit Petition haefoe the High Couft nf Delhi for
of stay, and the High Court had taken a view

the

hoo teachers. The High Courkt af Delhi was informed that

the vacancles had arisen to the number of 4000 as on

8.4,1999 <so the High GCourt was of the view that
nrima-faice there was @ need ko continue the services of
the respondents (applicants in the 0OAs) or some of them

who were still continuing there for the time heing.

18, nuring *the courses of arguments, Wwe were @lso
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informed th
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t exams for various categories hav
very recently by the DSSSRB. Since there are a large
numbher of candidates, resylt of the same within a short
snap of time cannot he accepted

1. In these circumstances,

W& find that the anplicants in th

@

present set of OAs
who just could not apnroach the Tribunal because of 1its
vacations should not be denied the relief granted %o
their colleagues 1in the earlier set af 0OAs in Veena Anand

& Ors, sunra) and 1T we per

1se

T

he earlier order passed

i the abhove reftered Judgemant hy @ ra-ordinate Bench of

thi= Tribunal we find that there is no dispute about the




facts

the

the Co-ordinate
appnlicants are,

relieft

Nz,
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of the present set of 0As which are identical with

facts of the earlier set of 0As which was decided by

Rench of this Tribunal. The present
therefore, also entitled to  the same

as granted to the applicants in an warlier set of

19, In wview of what has been discussed above,
we allow these 0As with the similar directions as giwven

in Veena Anand s case {(supra).

(A) applicants shall be re-engaged on

the wpresent posts forthwith till

regular candidates duly selected by
DSSSB/or  appropriate authority are

available to replace the apnlicants.

(B) Those selected ragularly shall first

e nosted in the existing wvaoant

positions and only 1F enough vacant
posts are not available, Lthey zhould

be posted against the posts held by

ad  hoo appointess, Replacement of

the latter should be O the
nrinciple of last come Filrst go.
Those 30 disnlaced should he

accommodated in vacancies that may

be @xisting in other districths,

(C) The ad hoco appointees shall he paid
mirimum pay 1t the nay =scale of

regular teachers olus DA I tersms

of law laid down b

Arn-

v Hon ble Sunreme
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Court in  the caze of Dailly Rated f:\1

Cazual  Labouyrear Vs, I & Ors.
{1988 (1)&CC 122). -
\
(Y N ad  hoo apnointes  shall he

renlaced by any newly appointed ad

() Those of the annlicants who have

annlied or may anpply for regular

L selection necessary relaxation in

age  shall be gliven to the extent

Q
—h

the neriod of service put in b

~2

' them,
‘\_/\\‘
0, The above directions should be complied with

within a neriod of one month from the date of receipt of

a copy of th
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order,

21, There shall he no order as to costs,
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